Sandeep Kumar Jain Office: 24 Ka 1, Jyoti Nagar, Jaipur-302005

Insolvency Professional Rajasthan, India
IP Registration Number: Telephone: 0141- 2740924
IBBUIPA-002/IP-N00174/2017-18/10446 Mobile: +91 98280 50920

Email: sandeepjaincs@gmail.com
www.armsandassociates.com

To,

The Insolvency and Bankruptcy Board of India

7111 Floor, Mayur Bhawan,

Shankar Market, Conn aught Circus,
New Delhi-110001

InRef:  Varankit Exports Private Limited (CIN: U36911RJ1997PTC013273)

Subject: Intimation regarding initiation of voluntary liquidation of Varankit Exports Private
Limited (“Company”)

Respected Sir/ Ma’am,

It is respectfully submitted that the shareholders of the Company at its meeting held on March 07,
2022 have decided to:

1. Voluntarily liquidate the Company as per relevant provisions of the Insolvency and

Bankruptcy Code, 2016 read with Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017; and

2. Appoint Mr. Sandeep Kumar Jain, insolvency professional (IP Registration Number -
IBBI/IPA-OOZ/IP-N00174/201718-10446), as a liquidator of the Company.

In reference to above the Public Announcement in Form A as specified in Regulation 14 of the
Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017 has
been made on March 8, 2022 in Indian Express (English) and Jansatta (Regional Language)
newspaper with wide circulation at the location of the registered office of the Company.

We request you to kindly take the above intimation on record.

Thanking You,

Yours Sincerely,

=

Sande umar Jain
lBBI/lPA-OOZ/IP-N00174/201718-10446

Liquidator

Dated: March 09, 2022
Place: Jaipur

encl:

1. Copy of Newspaper Advertisement
2. Certified True Copy of Resolution passed by the members of the company

Scanned with CamScanner
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Whilst care is taken prior to
acceptance of advertising
copy, it is not possible to verify
its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.
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BEFORE DEBTS RECOVERY TRIBUNAL-II, DELHI
4th Floor, Jeevan Tara Building, Parliament Street, New Delhi-110001
No. 267/2020 Date 23-02-2022
State Bank of India ....Applicant
Versus
_§h. Ranjit Singh & Ors.
Defenda nts

...Respondent

Ranijit Singh S/o Sh. Birbal Singh

Rio Vlllage & Posl Birondhi Distt. Etawah, UP-206242
Also at : KLP Type, 111/20, Air Force Station Hindon Ghaziabad-201004
Also at : Flat No. 501-A, Vrlndavan Garden Apartment
Sect.-29-C Rabale Navi Mum
2. Sh. Jai Karan Singh S/o Sh Ran it Singh
R/o Flat No. 501-A, Vrindavan Garden Apartment
Sect.-29-C Rabale Navi Mumbai
Also at : Air Force Stn. Hindon Ghazlabad UP-201004
3. M/s. Value Infracon India Pvt.
715 Naurang House 21 K.G. Marg Connaugm Place
New Delhi-110001
Also at : No. H-198 2nd Floor Sect 63 Noida-201301
Whereas the above named applicant(s) has/have instituted a
case for recovery of Rs.20,92,182.70/- (Rupee Twenty Lakh
Ninety Two Thousand One Hundred Eighty Two and Seventy
Paise Only) against you & whereas it has been shown to the
catistaction of the Tribunal that it f6 not possible to serve you in
ordinary way therefore, this notice is given by advertisement
directing you to make appearance in the Tribunal on 31-08-2022
at10.30A.M.
Take notice that in default of your appearance on the day before
the menlloned the case will be heard & determined in your
abse!
Due o ongolng Pandenmic situation, all the matters will be taken

mrcughV\deoConierencmgandlorlha!purpose

All the Advocates/Litigants shall download the Cisco
Webexappucanon/sonwa re;
(ii) Meeting ID and Password for the next date 01 hearing qua
cases to be taken by Registrar/ Recovery Officer-I/ and Recovel
Officer-Il shall be available one day prior to the next da(e atDR’
Official Portali.e. drt.gov.in under the Public Notice Heat
(iii) In any exigency qua that, the Advocates i ngams can
contact the concerned official at Ph.No. 23748469,
%i'vzezn under my hand & seal of this Tribunal on this the 23-02-

BY ORDER OF THE TRIBUNAL
ASSISTANT REGISTRAR, DRT-II, DELHI
TOF |, FIARE-2
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SOUTHERN RAILWAY

PALGHAT DIVISION
E-TENDER NOTICE No. PGT/OT/05/2022 dated 04.03.2022
Sr. Divisional Engineer/Co-ordination/Southern Railway/
Palakkad invites E-TENDERS for the following works.

Name of the work

1 |Proposed 2 nos of under Bridge for safe passage of crossing of wild
elephants (1) At Km 505 A/400-500 (2) At Km 506/900- 506A/000 between
Ettimadai and Walayar stations (B line) (Twin single line) and other related
works. Approximate Cash Value (Rupees): 568 23. Earnest Money
Deposit: 4,34,100/-. Tender closing date : 28.03 2022. Completion
Period in Months: Twenty Four

2 [Nilambur- Provision of Platform shelter -1 bay on Platform No 1.
Approximate Cash Value (Rupees): 10.75. Earnest Money Deposit:
21,500/-. Tender closing date : 28.03 2022. Completion Period in
Months: Six.
3 |Palakkad Division-Creation of infrastructure facility for inspection, major
repair and maintenance of 12 car rake for 12 rake capacity Extension of
MEMU shed for 100 M - Structural steel work and re-roofing of Senior
Section Engineer/Permanent Way shed. Approximate Cash Value
(Rupees): 238.67. Earnest Money Deposit: 2,69,300/-. Tender closing
date : 28.03 2022. Completion Period in Months: Nine
4 |1 Podanur - Shoranur Section - Rebuilding of bridge nos MK 67, MK 75, MK
76 & MK 77 and provision of Gabion wall on breach locations 2 Podanur -
Shoranur Section -Rebuilding as RCC box (Bridge No 592 Dn.619 Dn. 623
Dn, 641 Up & Dn. 709 Up Dn.). Approximate Cash Value (Rupees):
616.18. Earnest Money Deposit 4,58,100/-. Tender closing date :
28.032022. Completion Period in Months: Twelve
Eligibility Criteria for single similar work previously executed

Item No. 1 | Construction of Bridge/ROB/RUB/Sub way work /any bridge work
involving execution of casting/launching of RCC /PSC-slab
/Girder/Box with well/pile foundations as the case may be.
Fabrication and erection of steel works.
Any bridge/ROB RUB/LUS/FOB of RCC/PSC/composite
construction, either precast outside and launched pushed in or
castin situ after inserting temporary girders.
Note : 1. All the contracts on Works/goods/services will be subject to the new
GST Act as applicable from time to time. 2. Contractors/Suppliers have to
register themselves with GST authorities and to furnish the GST registration
number in order to process the bills from 01.07.2017 onwards. For complete
details of the above tenders please visit Web site “http.www.ireps.gov.in”.

Sr. Divisional Engineer/Co-ordination/ Southern Railway/Palakkad

(For and on behalf of the President of India)

Follow us on : [¥] twitter.com/GMSRailway
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IN THE GENERAL DIVISION OF THE HIGH COURT OF THE
REPUBLIC OF SINGAPORE
Case No.: HC/S 1127/2020 Sub Case No.: HC/SUM 66/2022
Between
INDIAN OVERSEAS BANK (India Registration No. S69FC1965A) ...Plaintiff(s) And
1. CANWELL COMMERCE PTE. LTD (foremerly known as FROST GLOBAL PTE. LTD.)
(Singapore UEN No. 200807142H)
2. FROST INTERNATIONAL LIMITED (India Registration No. Unknown)
3. UDAY JAYAM DESAI (India Passport No. Z2775352)
4, TODI ASHISH (NRIC No. $7069930C) ...Defendant(s)
TO THE 3rd DEFENDANT
UDAY JAYAM DESAI of whose last known address is at S-279 2nd Floor
Panchsheel Park DelhiIndia Pin 110017
TAKE NOTICE that an action has been commenced against you in the General
Division of the High Court of the Republic of Singapore in HC/S 1127/2020 by
INDIAN OVERSEAS BANK of 64 CECIL STREET I0B BUILDING Singapore 049711,
in which the Plaintiff's claim against you is for the sum of US$15,616,524.39 as of
11 November 2020, plus further interest calculated from 12 November 2020 until
the date of full payment and costs on a full indemnity basis in respect of banking
facilities granted by the Plaintiff to the 1st Defendant and executed by you as a
guarantor in favour of the Plaintiff.
And it is ordered that service of the Renewed Writ of Summons (Amendment No.
1) in the said action on you be effected by this advertisement. If you desire to
defend the said action you must within 21 days from the date of publication of this
advertisement, enter an appearance at the Registry of the High Court of
Singapore using the electronic filing service. In default of such appearance,
judgment may be entered againstyou.
Dated this 08 day of March 2022
SOLICITORS FOR THE PLAINTIFF
CTLC Law Corporation
3 RAFFLES PLACE #06-01 BHARAT BUILDING SINGAPORE 048617
Tel No: +65 63368989
Fax No: +65 63237678
File Ref No: PC-IOB
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
VARANKIT EXPORTS PRIVATE LIMITED

1. | Name of Corporate Person Varankit Exports Private Limited

2. | Date of Incorporation of Corporate
Person

February 11, 1997

3. | Authority under which Corporate | Registrar of Companies, Jaipur

person is in corporated/ registered

4. | Corporate Identity Number/ Limited
Liability Identity Number of Corporate
Person

U36911RJ1997PTC013273

5.| Address of the registered office and
principal office (if any) of Corporate
person

9, Dharam Park,Shyam Nagar-2,
Ajmer Road, Jaipur-302019
Rajasthan

6.| Liquidation Commencement date of|
Corporate Person

Monday, March 7, 2022

7.| Name, Address, Email Address,
Telephone Number and the
Registration Number of the
Liquidator

Name: Mr. Sandeep Kumar Jain

Address: 24 Ka 1, Near Vidhan Sabha

Jyoti Nagar, Jaipur-302005, Rajasthan
Email: cssandeep@armsandassociates.com
Tel No.: +91-9828050920

Registration Number of the Liquidator:
IBBI/IPA-002/IP-N00174/201718-10446

8. | Last Date for Submission of Claims | Wednesday, April 6, 2022

Notice is hereby given that the Varankit Exports Private Limited has commenced
Voluntary Liquidation on Monday March 7,2022

The stakeholders of Varankit Exports Private Limited are hereby called upon to submit
a proof of their claims, on or before April 6, 2022, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Dated: 08.03.2022 Sandeep Kumar Jain
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Enter a better life Road, Chennai - 600001.

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: 1t Floor, ‘Dare House’, No. 2, N.S.C. Bose

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules")
The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor) under
the Act and in exercise of the powers conferred under Section 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2)
of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of
receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the Demand Notice(s), therefore
the service of notice is being affected by affixation & publication as per Rules. The contents of Demand Notice(s) are extracted herein below :-

indianexpress.com

——JOURNALISM OF COURAGE —

S Loan | Dt.of Demand

. Name and Address of the Borrower/s & Co-Borrower/s|

Description of the Property / Secured Asset

\ThelnlianEXPRESS

No. Amt. | Notice & Amt. 0/s.
Loan A/c. No(s). : XOHLIDH00002786799 = - §
1) Bhanwar Lal Prajapati 2) SukhiDevi| & § S S

1. | Both are residing at :- P. No. 14, KHA No. 210/02, i § 82
Khokhariya B/D Gurjar Complex, Banar Road,| & | & & g
Jodhpur, Rajasthan-342 001 t v og

House at Plot No. 14, Part of Khasra No. 210/2, Gram-Khokhaliya,
District-Jodhpur, Admeasuring area 125 Sq. Yds. (Hereinafter
referred as the Said Property). @ Four Corners of the said
Property - > East : Road; *West : Plot No-15; * North :
Gali; *South : Road. Nature of the property. Lease Hold
(Krishi Bhoomi Roopantaran, Jodhpur, Rajasthan)

undersigned on any working day during normal office hours.
Place : Jodhpur, Rajasthan.
Date : 08.03.2022

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and hereinabove
within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses
till the date of realization of payment. The borrower(s) may note that Cholamandalam Investment and Finance Company Ltd. is a secured
creditor and the loan facility availed by the Borrower(s) is a secured debt against the immovable property / properties being the secured
asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, The
Secured Creditor shall be entitled to exercise all the rights under section 13(4) of the Act to take possession of the secured assets(s) including
but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and
realize payment. The Secured Creditor is also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale
or transfer. Subsequent to the Sale of the secured assets(s), the Secured Creditor also has a right to initiate separate legal proceedings to
recover the balance dues, in case the value of the mortgaged properties is insufficient to cover the dues payable to the Secured Creditor. This
remedy is in addition and independent of all the other remedies available to the Secured Creditor under any other law.

The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further
to Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or
transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior
written consent of the Secured Creditor and non-compliance with the above is an offence punishable under Section 29 of the said Act. The
copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so desire, can collect the same from the

For Cholamandalam Investment and Finance Company Limited

Authorized Officer

& Chola

Enter a better life Road, Chennai - 600001.

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: 1t Floor, ‘Dare House’, No. 2, N.S.C. Bose

DENMAND NOTICE
UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act") AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 ("the Rules")
The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor) under
the Act and in exercise of the powers conferred under Section 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Section 13(2)
of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of
receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the Demand Notice(s), therefore
the service of notice is being affected by affixation & publication as per Rules. The contents of Demand Notice(s) are extracted herein below :-

Description of the Property / Secured Asset

| arrive at a conclusion not an assumption.

Inform your opinion detailed analysis.

Sr. Name and Address of the Loan | Dt.of Demand
No.| Borrower/s & Co-Borrower/s | Amt. [Notice & Amt. 0/s.
Loan Alc. No(s).
XOHLJAP00002162543
1) Rahul Mathur

. | 2) Shilpa Mathur

Both are residing at :- 80 A,
Jain Vihar 40 Feet Road, Ajmer
Road, Jaipur, Rajasthan-302 021.

12.02.2022
< 35,77935/-
as on 11.02.2022

< 36,75,975/-

Plot No. B-3/266, Chitrakoot, Vaishali Nagar, Jaipur, Rajasthan, admeasuring
270.00 Sq. Mt. (Hereinafter referred as "the said property") @ Four Corners
of the said Property - * North : Road 9 Mt,; * South : Other Land; * East
: Plot No. 265; > West : Plot No. 267. Flat No. 102, First Floor built on Plot No.
B-3/266, Chitrakoot, Vaishali Nagar, Jaipur, Rajasthan admeasuring 1495.00 Sq.
Yd. (Hereinafter referred as "the said portion of the said property") Nature of
the property. Leased out by the JDA, Jaipur.

undersigned on any working day during normal office hours.
Place : Jaipur, Rajasthan.
Date : 08.03.2022

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and hereinabove
within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses
till the date of realization of payment. The borrower(s) may note that Cholamandalam Investment and Finance Company Ltd. is a secured
creditor and the loan facility availed by the Borrower(s) is a secured debt against the immovable property / properties being the secured
asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, The
Secured Creditor shall be entitled to exercise all the rights under section 13(4) of the Act to take possession of the secured assets(s) including
but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and
realize payment. The Secured Creditor is also empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale
or transfer. Subsequent to the Sale of the secured assets(s), the Secured Creditor also has a right to initiate separate legal proceedings to
recover the balance dues, in case the value of the mortgaged properties is insufficient to cover the dues payable to the Secured Creditor. This
remedy is in addition and independent of all the other remedies available to the Secured Creditor under any other law.

The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further
to Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or
transferring by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior
written consent of the Secured Creditor and non-compliance with the above is an offence punishable under Section 29 of the said Act. The
copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so desire, can collect the same from the

For Cholamandalam Investment and Finance Company Limited

Authorized Officer

Ej PDPM Indian Institute of Information Technology,

Design & Manufacturing Jabalpur
(An Institute of National Importance, established by an Act of Parliament)
Dumna Airport Road, Jabalpur (M.P)-482005

JRF Advertisement

Applications are invited for two (02) Junior Research Fellow posts for
one year under IHUB NTIHAC Foundation, [IT Kanpur sponsored project
in Computer Science Discipline. For More details, please visit
www.iiitdmj.ac.in/pv.php. Last date: 20th March 2022 Registrar

_4~ TRANSMISSION CORPORATION OF ANDHRA

PRADESH LIMITED

e - Procurement Short Tender Notice

The APTRANSCO invites bids online for the following work. APT(Const.- KADAPA)-
e-14/2021-22: 132KV DC/SC line from existing 132KV SS Kothapalli to proposed
132KV RTSS Kalasamudram, and other related works in Anantapuram district. Date
& Availability of tenders in https://www.apeprocurement.gov.in on 02.03.2022 at
5.00 PM. Ph.N0.9441529947

RO. No. 722PP/CL/ADVT/1/1/2021-22

Sd/- Chief Engineer/Zone/KADAPA

7178 TAMILNADU NEWSPRINT AND PAPERS LIMITED

Kagithapuram - 639 136, Karur Dist, Tamil Nadu
Ph. : 04324 - 277001 (10 Lines)

NOTICE INVITING TENDER

Tender No Material Description Due date

Procurement of Spreader Roll for Wire & Press

212213005371 | PM/C #2 22.03.2022
Procurement of Pigment Dyes for Paper

212213005427 | \achine 1.2 # 3 (a) Violet Dye (b) Blue Dye 23.03.2022

212213005473 Procurement of Malge based Native Starch (in 22.03.2022
Jumbo Bags) for Unit-I

212213005429 E:ﬁﬁrement of Sodium Silicate - Alkaline for 21.03.2022

CORRIGENDUM if any will be issued in TNPL Website only
Email 212213005371 - purchase.imp@tnpl.co.in

212213005427, 5473 & 5429 - purchase.rawmati@tnpl.co.in

Detailed terms and conditions, Tender Fee, EMD, etc, are available in the tender
document at our websites : www.tnpl.com / www.tenders.tn.. i
DIPR/1071/Tender/2022
“BonBeaT HLBE FHHBID NDLBEGHLD, Fnseme LfibE FMSSILD LepLIGUTLD

CEMTRAL UNIVERSITY OF KASHMIR
191300 (1K)

Lireen Lampes, Gandorhal

KOTICE INVITING e-TENDER (NIT]

Far & un behall of the Vice-Crancellor, Central Universily of Kashmir
eeling e-tenders are nviced from repoted 8wl Govn registored
apencles for carrving cat “Gen-Techmical Investigation for propasnd
constructions  in Centmal University of  Kashmic 28 Tolmolla
Ganderbal, [Quantiy of bore Boles=161", The detafad tender
dacument is available on etendering porzl W epromregorin
and  cam also be dewniwded [Fom (ke UnBverdity  website
wwwsukashimizacin, Tre pericdd of dosenloading the ender & from
DA I0E2 1o 21032022,
NIT Xo. 1ol 20232

Dabed; 003, 20EE

o P
Execulive Enpineer

Dakshin Gujarat Vij Company Ltd. .
CIN U40102GJ2003SGC042909 lo—

Regd. & Corp. Office : "Urja Sadan’ N. V. Road, AmeMShotsay
Kapodara Char Rasta, Surat 395 006 GUJARAT.

DGVCL Toll Free No. 19123 (or 1800 233 3003)

For Supply of Insulation Piercing Connectors Suitable for LT ABC in DGVCL
DGVCL intends to invite purchase tenders for Insulation Piercing
Connectors suitable for LT ABC in huge quantity. As per GUVNL
Purchase Policy, interested suppliers who want to bid for tendered items
must have a valid 'Vendor Registration Certificate’ from GUVNL’s
subsidiary company. The details regarding procedure for Vendor
Registration are available on DGVCL website www.dgvcl.com. For
further information, interested suppliers may contact DGVCL Corporate
Office, Suratin person/through phone or e-mail. CE (P), DGVCL, Surat.

The Indian Express.
For the Indian Intelligent.

Relationship beyond 6anking
Head Office: Star House 1, Risk Management Department, Information Security Cell,
3rd Floor, East Wing, C-5 - G Block, Bandra-Kurla Complex, Bandra (East),
Mumbai 400 051. Email: security.information@bankofindia.co.in.
TENDER NOTICE
Bank of India invites request for quote (RFP) for Audit & Certification of 1SO
22301:2019 & ISO 27001:2013.
Last date for submission of Request for Quote: 28.03.2022 by 4.00 pm.
Full details are available on the Bank’s Corporate Website: www.bankofindia.co.in
under “Tender” Section from 08.03.2022.
Amendments/ Corrigendum, if any, will be kept on website only.

EIRAJASTHAN HOUSING BOARD
e NIIB: 16/2021-22

Dt. 02.03.2022

Bids for (1). Miscellaneous work including repairs & maintenance of Annual
Rate Contract Basis, Indira Gandhi Nagar (Jagatpura) and Mahatma Gandhi
Dastkar Nagar (Naila), Jaipur (2). Annual Rate Contract for Civil work Year
2022-23, All Sectors Pratap Nagar, Sanganer, Jaipur. (3). Replacement of
street light from HPSV and fluorescent light to LED light for I.G. Nagar at
Sector-01 to 14, Jagatpura, Jaipur (4). Construction of New WBM Road
(Khatedar Land) & Remetling and Carpating Sector-09 and 18 mtr. Road
along Nala, Sector-04, |.G. Nagar, Jaipur (5). Annual Rate Contracte work of
Providing, Laying, Jointing, Testing of Sewerage line with manhole the
juridication of Division PHE-I, RHB, Jaipur (6). Construction of compound
wall at Parks and Horticulture work of Sector- 01, 02, 03 at Newai (7). Annual
Rate Contract work of Providing, Laying, Jointing, Testing of DI/HDPE
pipelines with interconnection works and construction of tube well the
juridication of Division PHE-I, RHB, Jaipur (8). Annual Rate Contract for the
the work of Providing, Laying, Jointing, Testing of DI/HDPE pipelines with
interconnection works and construction of tube well the juridication of
Division PHE-Il, RHB Jaipur (9). Annual Rate Contract for the work of
Providing, Laying, Jointing, Testing of sewerage line with manhole in the
juridication of Division PHE-II, RHB Jaipur (10). Development work of EWS
480 & LIG 576 nos. flats under CMJAY Scheme at Sector-28, Pratap Nagar,
Sanganer, Jaipur are invited from interested bidders for Sr. No. 1 to 10 from Date
09.03.2022 t0 28.03.2022 up to 6:00PM. Other particular of bid may be visited
on the procurement portal (http:/eproc.rajasthan.gov.in, http://sppp.raj.nic.in)

of the state & http://urban.rajasthan.gov.in/rhb department website.
UBN :-RHB2122WS0B00281, RHB2122WS0B00280,
RHB2122WS0B00286, RHB2122WS0B00282, RHB2122WS0B00288,
RHB2122WS0B00283, RHB2122WS0B00289, RHB2122WSRC00273,

RHB2122WSRC00274, RHB2122WS0B00284
Addl. Chief Engineer-I, Jaipur

Samwad/C/12484/2021-22

ST ¥ o181 ufverg, S=IgR
Hdveell Sf. TETHH Riar d@d, SaeR did 98w 46, SAYR
B9 0141—2700366, E-Mail : rajssa_acctt@yahoo.co.in

HHID : RCScE/ICT/Diksha/Studio / 2021—22 / 2038 &1 : 06.03.2022
St SATHST T 16/2021-22

SITYLR, T, wieTvT, U™ U4 Uf¥ierr 3q & a9 @1 e @l @y & foy

WM SR a1 30.03.2022 BT THI 6:00 P.M. T S—alell AT @) St

2| el & = faaRor WWW.Sppp.raj.gov.in, www.eproc.Rajasthan.gov.in T

fariT TideT www.rajsmsa.nic.in” TR <% ST 9 € |
UBN :RSE2122GLOB00869 Est.cost: 52.2 Lacs

o1 _gRAeEr s

HERO HOUSING FINANGE LIMITED

h Regd. Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi - 110057,
HeraHausing  Ph: 01149267000, Toll Free No: 1800 212 8800, Email: customer.care@herohfl.com
Findncs Website: www.herohousingfinance.com | CIN: U65192DL2016PLC30148

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of the Hero Housing Finance Limited, under
the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 and in exercise of powers conferred under section 13(12) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002, issued a d 1 notices as 1 below
calling upon the Borrowers to repay the amount mentioned in the notice within 60 days from the
date of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in particular and
the public, in general, that the undersigned has taken possession of the property described herein below
in exercise of powers conferred on him under section 13(4) of the said Act read with rule 8 of the said
Rules.

The borrower, in particular, and the public in general, are hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of the Hero Housing Finance Limited, for
anamount referred to below along with interest thereon and penal interest, charges, costs etc. from date
mentioned below.

The borrower’s attention is invited to provisions of sub- section (8) of Section 13 of the Act, in

respect of time ,toredeemthe lassets
Loan Name of Obligor(s)/Legal Date of Demand Notice/ Date of
Account No. | Heir(s)/Legal Representative(s) | Amount as per Demand Notice | Possession
HHFJAILAP | Mr. Kaluram 30/11/2021, Rs. 84,35,474/- | 02/03/2022
19000003325 | S/o Mr. Kanaram Saini as on date 22/11/2021

Description of the Secured Assets / Inmovable Properties / Mortgaged Properties:- All That piece
and parcel of Residential Plot /Land Bearing No-17, Scheme Shiv Colony, Sanganer, Jaipur,
Rajasthan- 302029, Area Admeasuring 205.76 sq. Yards. (Sirohi Grah Nirman Sahakari Samiti
LTD.), With common amenities written in Title Document Bounded By-North-other Property, West-
PlotNo-03, East- Plot No-16, South- 25 Feet Wide Road

DATE:- 08-03-2022, PLACE:- JAIPUR S Authorised Officer FOR HERO HOUSING FINANCE LIMITED

AU
SMALL
FINANCE
BANK

‘A SCHEDULED COMMERCIAL BANK

Name of Borrower/Co-Borrower/

13(2) Notice Date & Amount
Mortgagor/Guarantor / Loan A/c No.

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3
of the Security Interest (Enforcement) Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in
the said notice within 60 days from the date of receipt of the said notice as per the details given in below table:

Date of
Possession
Taken

Description of Mortgaged Property

SMT. SUSHILA DEVI TRIPATHI (Co-
Borrower & Mortgagor), ASHOK
KUMAR TRIPATHI (Co-Borrower),
SMT.REKHA TRIPATHI (Co-Borrower)
Guarantor: SANVRIYA LAL JAT

Rs. Seven Lac Sixty Six Thousand Eight
Hundred Twelve only as on 20-May-21

(A/c No.) L9001060115080827 29-Apr-21 All that part and parcel of residential/commercial property Land/ Building/ | 2-Mar-22
USMAN KHAN (Borrower & Rs. 2306727/- Structure and fixtures Property Situated At Shop At 1St Floor, Tanwar Plaza
Mortgagor) RS. TWENTY THREE LAC SIX 1St, Ward No. 14, Old Delhi Road Sahapura , Tehsil Sahapura, Dist Jaipur,
THOUSAND SEVEN HUNDRED Rajasthan Admeasuring 44.44 Sq. YRD. East : Balcony, Projection & Old
TWENTY SEVEN ONLY as on 29-Apr-21 | Delhi Road, West : Shop, North : Shop & House Of Sitaram Khati, South :

Shop & House Of Champulal Gupta After Street Road

(A/c No.) L9001060100175650 24-May-21 All that part and parcel of residential/commercial property Land/ Building/ | 5-Mar-22

RAMSWAROOP TRIPATHI (Borrower), Rs. 766812/- Structure and fixtures Patta No. -1, Missal No-1/11-12, Village -Barsani

Tehsil - Asind Dist. -Bhilwara, Rajasthan. Admeasuring 2072 SQ. FT East :
House Of Shri Ram Narayan , West : Road, North : Dev Sthan, South : Self
Property

Place: Rajasthan Date: 07-Mar-2022

The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the
property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said (Act-2002) read with Rule 8 of the said rule on the
date mentioned in the above table. “The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the
secured assets.” The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to
the charge of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interest thereon mentioned in the above table.

JJJANA SMALL FINANCE BANK

A scheduled commamind bank)

Head Office: The Fairway, Ground & First Floor,
Survey No.: 10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring
Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.

The below mentioned borrowers have failed to repay the loan and redeem the gold
ornaments within the stipulated time in spite of several reminders. The Gold
Jewellery/ornaments pledged under the said loan accounts by the below listed
borrowers will be sold in public/ Online/ private auction at our Branch premises on
10-03-2022 at 10.30 AM. Those willing to participate are requested to contact the
branch. The Bank reserves the right to accept or reject any bid without assigning any
reason whatsoever. Please note if the auction does not get completed on the same
day, the same will follow the subsequent days on the same terms and conditions. If
the customer is deceased all the conditions pertaining to auction will be applicable
to nominee/legal heir. The Borrower are hereby notified to pay the upto date interest
and ancillary expenses before the date of auction, failing which the pledged gold
ornaments will be sold and balance dues if any will be recovered with interest and
cost. For any queries and terms and conditions contact branch. For details of branch
address visit www.janabank.com.

PUBLIC NOTICE FOR AUCTION OF GOLD ORNAMENTS

Authorised Officer AU Small Finance Bank Limi-tsgci
35 | 46758730001260 |Nirdesh N 12.18
36 | 46758730001346 |Vikram Singh 40.63
37 | 46758730003240 |Pappu P 5.66
38 | 46758730003300 |Bhawani Singh 6.86
39 | 46758730003428 |Priyanka Devi 13.14
40 | 46758730003572 | Shyam Solanki 25.65
Jana Small Finance Bank Ltd., Ground Floor, No.17, 20,
Bachari, Krishna Takies Road, Bank Gali, Kotputli-303108, India.
41 | 46768730002121 | Sahil Chadiwal 36.48
42 | 46768730002147 |Hemraj Kumawat 37.11

Jana Small Finance Bank Ltd., Ground Floor, Shop No.5 & 6, "Shree Balaji
Plaza", Baba Market, Bagru Dak Bell, Bagru, Rajashtan-303007, India.

43 | 46788730004670 |Renu Kanwar 20.80
44 | 46788730004693 | Lakshya Rawat 26.10
45 | 46788730004720 |Kamlesh Jangid 23.00
46 | 46788740000852 | Sonu Saini 23.10

Jana Small Finance Bank Ltd., Ground Floor, "Rawat Complex",
Near Ravan Gate Circle-Chome, Chome-303702, India.

CHAUDHARY CHARAN SINGH

HARYANA AGRICULTURAL UNIVERSITY, HISAR.

(Established by Parliament Act No. 16 of 1970)
Advertisement No. 2/2022
(BEFORE APPLYING FOR THE POST, THE CANDIDATES
SHOULD GO THROUGH THE INSTRUCTIONS/CONDITIONS CAREFULLY)
Online applications are invited from eligible candidates for filling up various teaching
posts in the University. The postwise details alongwith pay-scale, application processing
fee, essential qualifications, general instructions/conditions, reservation, etc. can be
downloaded from the University Website. The eligible candidates may apply through the
University online portal https:/hau.ac.in and https://recruitment.hauiums.in from
09.03.2022 midnight onwards which will be closed on 08.04.2022 midnight. The
candidates are also requested to visit University website regularly for
notifications/updates/ corrigendum/ amendment, if any, with respect to above
advertisement.

Jana Small Finance Bank Ltd., Ground Floor, P.N.183, 184, 185, Maan Ji Ka
Hatha, Behind Santhosh Guest House, Paota, Jodhpur-342001, India.

10 | 30898730002081 | Tara Chand 11.80

— g | ] 4679873000280 [Choti Devi 39.07
:{)'_ oanN;:.coun Name of Borrower/Co-Borrower of Pledged Gold | _48 | 46798730004860 B.irma Ram 33.27
Omaments | 49 | 46798730004936 | Tiloka Ram 78.31
1| 30178730004990 | Najiya Ji 19.20 | 50 | 46798730005008 | Ramswarup Raika 10.66
2| 30178740000445 | Mahadev Kumawat 61.05 | 51 | 46798730006372 | Govind Singh 4218
3| 30178730005687 | Shivpal Choudhary 56.80 | 52 | 46798730006382 | Mukesh Na 29.51
4| 30178740000534 | Anil Khandelwal 19.59 Jana Small Finance Bank Ltd., Ground Floor, Didwana Road,
5| 30178730006269 | Juned Khan 19.80 Near Karni Petrol Pump, Kuchaman, Rajasthan-341508, India.
Jana Small Finance Bank Ltd., Plot No.101, 102, 112 & 113, "Brij Anukampa | —o|0288730003200 | Hemlata Kawar
Tower", K-13, Ashok Marg C-Scheme, Jaipur-302001, Rajasthan. 54 | 3028730003370 |Hemlata Kawar
6] 30288740000539| Chandra Haas Singh 3335 |20 | 3028873003841 | Anand Kanwar
Jana Small Finance Bank Ltd., No.101 & 102, 1st Floor, 56 | 3028730003851 | Anand Kanwar
Guman Tower - II, A Block, Vaishali Nagar, Jaipur-302021, India. 57 | 0288730004216 | Shyam
7] 30798730003591] Suman S 3623 |20 | 3028873004305 | Amit Agarwal
8| 30798730004374 Jalam Singh g3 |- 3028873004318 | Shyam —
Jana Small Finance Bank Ltd., No.35, Sri Ramiji Kripa Building,
9 | 30798730004476 | Pappu Ram 54.29 Il Floor, Khatipura Road, Near Jhotwara Bridge.

60 | 30898730001394 | Chetna Arya |

Jana Small Finance Bank Ltd., 2nd Floor, Balaji Tower, Bal Mandir Marg,
House No.34 & 35, Sendara Road, Beawar, Ajmer-305901, India.

Jana Small Finance Bank Ltd., 2nd Floor, Balaji Tower, Bal Mandir Marg,

61 | 33678730001759 | Kamil Ali |

Sd- House No.34 & 35, Sendara Road, Beawar, Ajmer-305901, India. Jana Small Finance Bank Ltd., Plot No.119/483, Madhyam Marg,
HAU-123 REGISTRAR 111 33678730003601] Virendra Naruka 23.59 Ward No.27, Sector-6, Mansarovar Jaipur, Rajasthan-302020.
12| 3678730004245 | Vinay Sharma 3053 |62 |45898730000645 |Hansraj Sharma
SRTA 13| 33678730004271 | Minakshi Mishra 484 :2 ::gz:;:ggggigg :f‘"J”GDf"" -
ina Gajaraj Sing
PUBLIC ANNOUNCEMENT 14 336787400003?7 Koshyala Kanwar 2.10 Jana Small Finance Bank Ltd., Ground Floor,
(Regulation 14 of the Insolvency and Bankruptcy Board of India Jana Small Finance Bank Ltd., Plot No.119/483, Madhyam Marg, Jayanti Mall, Near Ashok Circle, Alwar, Rajasthan-301001.
(Voluntary Liquidation Process) Regulations, 2017) Ward No.27, Sector-6, Mansarovar-302020, Jaipur, Rajasthan. 5 | 45918730001292 |Prakash Prakash |
FOR THE ATTENTION OF THE STAKEHOLDERS OF 15 | 45878730001529| Mohd Salim 519 | Jana Small Finance Bank Ltd., Ground Floor Plot No.87-B/4, Bachhraj Ji Ka
VARANKIT EXPORTS PRIVATE LIMITED 16 | 45878730001670 | Shanti Kanwar 38.10 Bhagh, Sardarpura, Chopasani Road, Jodhpur, Rajasthan-342001.
1. | Name of Corporate Person Varankit Exports Private Limited 17 | 45878730001707 | Pusp Kanwar 28.95 | 66 [ 45928730001370 | Yashpal Rajawat |
- 18 | 45878730002189 | Vimla Devi 8.51 Jana Small Finance Bank Ltd., Ground Floor, Plot No.389,
2. | Date of Incorporation of Corporate | February 11, 1997 - Shopping Centre, Near Ghore Wala Baba Circle, Kota-324007.
Person Jana Small Finance Bank Ltd., Ground & 1st Floors,
, . . —— Plot No.18 & 19, Partti Peda Road, Purani Industrial Area, 67 | 0288730003200 | Hemlata Kawar
3.| Authority ‘,’”derWh'Cth(ﬁorp‘?r?te ) Registrar of Companies, Jaipur Rani Bazar, Bikaner, Rajasthan-334001, India. 68 | 3028730003370 | Hemlata Kawar
- gs:;;’:at'z 'lze‘;(;’t‘;oh:iribe:fa';:;s S TRIETGIT 19| 4588740000162 Tamu Kanwar 11.80 |69 | 30288730003841 | Anand Kanwar
: . 70 | 30288730003851 | Anand Kanwar
Liability Identity Number of Corporate 20| 45888730000860 | Anil Sharma 6.50 71 | 30288730004216 | Shyam
Person 21 | 4589873001316 Vir Vikram 626 | 30004305 | At Ao
- mit Agarwal
5.| Address of the registered office and | 9, Dharam Park,Shyam Nagar-2, 22| 45898730003999 | Piyush Yadav 5.85 73 | 3028730004318 Shyamg
principal office (if any) of Corporate | Ajmer Road, Jaipur-302019 Jana Small Finance Bank Ltd., Ground Floor, Jayanti Mall, - — —
person Raiasth Near Ashok Circle. Raghu Marg. Alwar-301001, Indi Jana Small Findnce Bank Ltd., No.35, Sri Ramiji Kripa Building,
SN ajasthan ear Ashok Lircle, haghu Marg, Alwar- , naia. Il Floor, Khatipura Road, Near Jhotwara Bridge.
6. Ic.:lqwdanon Commencement date of| Monday, March 7, 2022 23 | 45908740000251 | Kamal Saini 12250 |73 [ 3098730001394 | Chetna Arya |
orporate Person Jana Small Finance Bank Ltd., N<.>.G-2, "Green H(?use", Jana Small Finance Bank Ltd., 2nd Floor, Balaji Tower, Bal Mandir Marg,
7.| Name, Address, Email Address, Name: Mr. Sandeep Kumar Jain Plot No.0-15, Ashok Marg, Jaipur-302001, India. House No.34 & 35, Sendara Road, Beawar, Ajmer-305901, India.
Telephone Number and the JAdt:‘rESS: 24JK9 1, glg;(;[;/sldgan S;]bha 24| 45918740000091 | Sunil Parihar 60.63 [ 75 | 33678730001759 | Kamil Ali |
Registration Number of the Eytga‘":igszfa’n;‘é‘;‘;’@armsah e ot com 25| 45918730003322| Teja Ram 17.64 Jana Small Finance Bank Ltd., Plot No.119/483, Madhyam Marg,
Hquidator Tel No. +91-9828050920 26 | 4591873000374 Pankaj Arya 2483 Ward No.27, Sector.6, Mansarovar Jaipur, Réjasthan-302020.
Registration Number of the Liquidator: 27| 45918730003424 | Kesar Kanwar 19.84 76 | 45898730000645 |Hansraj Sharma
IBBI/IPA-002/IP-N00174/201718-10446 j i
— . , Jana Small Finance Bank Ltd., Ground Floor, Plot No.87-B/4, Bachharaj Ji Ka | - o000/ 40000240 Sanju Devi__
8. | Last Date for Submission of Claims | Wednesday, April 6, 2022 Bhagh, Sardarpura, Chopasani Road, Jodhpur-342001, India. 78 | 45898740000292 |Rina Gajaraj Singh

Notice is hereby given that the Varankit Exports Private Limited has commenced
Voluntary Liquidation on Monday March 7,2022

The stakeholders of Varankit Exports Private Limited are hereby called upon to submit|
a proof of their claims, on or before April 6, 2022, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only.

All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Dated: 08.03.2022
Place: Jaipur

Sandeep Kumar Jain
Liquidator

Jana Small Finance Bank Ltd., Ground Floor, Jayanti Mall,

Jana Small Finance Bank Ltd., Ground Floor, Plot No.389,
Shopping Centre Scheme, Nr. Ghore Wala Baba Circle, Kota-324007, India.

28 | 4592873001360 Yashpal Rajawat %.75 Near Ashok Circle, Alwar, Rajasthan-301001,
29 | 45928740000242 | Pramod Vijayvergiya 80.19 79 | 45918730001292 |Prakash Prakash |
30 | 45928730003923 | Hariom Meghwal 21.25 | Jana Small Finance Bank Ltd., Ground Floor Plot No.87-B/4, Bachhraj Ji Ka
31| 45928730004021 | Vishnu Sharma 5.86 Bhagh, Sardarpura, Chopasani Road, Jodhpur, Rajasthan-342001.
32| 4592873000542 | Abdul Hameed 412 | _80 | 45928730001370 |Yashpal Rajawat |
33| 45928730005853 | Maniju Sai 12.86 Jana Small Finance Bank Ltd., Ground Floor, Plot No.389,
.anju i,i,m Shopping Centre, Near Ghore Wala Baba Circle, Kota-324007.
34 | 45928740000420 | Nitesh Vijay 143.74

Place: Rajasthan Sd/- Authorised Officer

Date: 08.03.2022 Jana Small Finance Bank Limited

Jaipur



